Written Answers

Masaon, in Distriet Ghampur dumng
the years 1984-85 and 1965-66.

(c) The expenditure on oxcavation
has been incurred by the Umversity
As such, the amount spent or thir
work is not known A zrant in-aid
amounting to Rs. 2,500/- was, how-
ever, given by the Government of
India for this work guring 1964-65.

(d) Yes, Sir. During the course of
the excavation, the work was also ins-
pected by one of the Directors of the
Archaeological Survey of India A
summary report of the work, for each
season, i1s being published in Indian
Archaeology.—A Review, respectively
for 1964-65 and 1965-66.

(e) Excavation revealed an occupa-
tional sequence of four cultural pericas
extending from the pre-Northern Black
Polished Ware Horizon (circa 800BC)
through Northern Black Polish Waic
Sunga and Kushan strata .o the Gupta
levels (circa AD 500).
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6097. ShH R R, Singh Ded:
§iiri ». N. Beb:
Shrl D. Amat;

Will the Minister of Home Affaiys be
pleased to state:

(a) the policy of Govétnment in re-
gard to sending Battalions of different
State Military Police on deputatidn to
border areas,

(b) how long they are kept in the
forward areas,

(¢) whether any special considera-
tion 1s given to them 1n regard tc their
leave and if <o, what, and

(d) what other facilities are given
to them®

The Minister of State in the Minis-
try of Home Affairs (Shrl Vidya
Charan Shukla): (a) Armed Police
battalions of States are deputed to
Border and other areas of the country
as and when need arises, and depend-
1ng on availability of reserves

(b) Normally for a period of three
vears

(c) The personnel of such battalions
are entitled to leave according to the
rules of the State Governments

(d) Deputation allowance, free ra-
tions fres rallway passage once a year
and free medical atention are among
the benefits enjoyed by them

Military Police Battalion of Orissa

6008 Shri R. R. Singh Deo:
Shri D. N. Deb:
Shri D Amat:

Will the Minister of
be pleased to state

(a) whether 1t is a fact that the 1st
Battalion of Orissa Military Police Was
taken on deputation and sent to Assem
for six months in 1982;

(b) whether their stay was extenjed
for six months bringing it tn one $dar;

Home Affairs
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(e) whether it is also a fact that
the Battaliong from Andhra, Madrss
and Maharaibtra were also sent on
deputation during the same penod,
and

(d) if so, the reasons for not releas-
ing the 1st Battalhon of the Omssa
Military Police when Battalions from
other States have been released”

The Minister of State in the Munis-
try of Home Affairs (8kri vidya
Charan Shukia) (a) and (b) The 1st
Battalion of Orissa Military Police has
been on deputation since 1962

(c) Yes, Sir

(d) None of the Battalions deputed
from Andhra Madhya I'radesh and
Maharashtra along with the 1st OMP
Battalion has been released Their
deputation has had to be continveil be-
cause of the special nature of the
duties assigried to them

State Battalions on Deputation to
Border Areas

6009. Shr: R. R. Singh Deo:
Shri D. N, Deb-

Will the Minister of Home Aftairs
be pleased to state

(a) whether 1t 1< a fact that the
Battalions sent on deputation from
the States by the Centre to the border
areas are not receiving their oay
deputation allowance and rations In
time

(b) whether this fact was brought

to the notice of Government presvi-
ously and
(c) if so the action Government

propose to take in this regard?

The Mivnister of State in the Minis-
try of Home Affairs (Shri Vidya
Charan Shukla): (a) and (b) The
Government of India have not received
40y complaint of delay in the payment
of salarl¥s, etc, or supply of ratlons
to the personnel of State armed police
battalfons deputed ex-Sfate

{¢) Does not arise

Pure Brighs (N-D.) Private Ltd,
New Delhd

6010. Shri Ram Singh Ayarwal Will
the Minister of Labour and Rehabilita-
tiom be pleased to state

(a) whether his attention has been
drawn to the deplorable state of affairs
in the Pure Drinks (ND) Private Ltd
(Coca-cola) New Delhs,

(b) whether workers 1n the lower
categories in the said factory have not
been provided with any canteen, rest
room and other amemties which are
admissible to the workers under the
Factorfes Act

(c) whether 1t 15 a fact that the
workers of the lower category are dis-
cnminated against the workers of the
higher category in the matter of pro-
viding facilities

(d) whether he has received any re
presentation from the workers in re-
gard to their demands, and

(¢) 1f so the aclion taken thereon?

The Minister of Labour and Rehabi-
litation (Shri Hathi) (a) and (c)
Neither the Government of India por
the Delm Admimstration, which is
responsible for the administration of
the Factories Act 1948 has recewved
any such complaint

(b) Rest shelter and other wellare
facilities such as latmines urmnals,
drinking water washing faciities etc,
have been provided No canteen has
been provided Canteen has to be set
up according to the Factories Act if
number of workers 1s 250 or more
The Factory 1s reported to be employ-
ing not more than 150 workers at a
time

(d) No
(e) Does not arise

Basis of Promotions of Class IV
Employéen
6011 Shri Ram Singh Ayarwal Will

the Minister of Home Affairs be pleas-
ed to state

(a) whether it 1s a fact that pro-
motions from Class IV to Class IIf ave





